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FT.3MT. 3376(37).— Fra [T TLHIL Al Alhigd H Tg ATATF TAId gIdT g o FgT da/a/qT1 Tiag
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AA: T, Fea 1T TLHTL, GO ST GIAST TETaATS (Y & ITTNT o FTAFRTL T o1ei) Aferfaa,
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T ST XA o AT AT T AT FAT g
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(SZHETATE THE), T&F AR ATAFRTT (0T UF Wee) 1 i, ST 7iore, a1 9a+, FiedsT,
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1 2 3 4 5 6

TUH-216 H U, ST iue (6" =47H)
TATAHT © FLHS EEIE R EIE TS - T

138 00 00 44
137 00 21 27
135 00 01 04
134 00 13 26
133 00 22 62
140 <t 00 47 78
175 00 00 57

1 THAATIT 182 FEFwEE U 00 03 42
180 00 36 94
181 00 00 01
187 00 35 74
188 00 12 16
201 00 56 19
190 00 02 17
203 00 10 12
202 00 16 79
206 00 34 81
324 00 00 57
323 00 32 73
325 00 10 66

2 TaE 412 3 00 06 17
401 00 23 14
400 00 22 12
399 00 11 11
410 00 13 94
398 ATHTY 00 10 73
411 00 28 88
424 00 13 51




[T 1l—=ve 3(ii)]

HILT =T TSI AT

423 00 11 08
422 00 05 92
414 00 66 74
461 00 20 08
460 00 23 06
469 00 26 02
470 00 01 65
472 00 32 71
479 00 03 66
478 00 14 79
477 00 00 01
484 00 00 35
485 00 22 75
476 00 00 39
486 00 30 53
487 00 04 68
490 T 00 03 25
510 00 07 92
491 = 00 00 01
492 00 10 35
507 00 11 79
508 00 27 01
503 00 57 09
499 =T 00 13 41
693 00 03 73
692 00 30 80
691 00 09 28
703 00 01 63
689 00 12 02
702 00 03 16
710 00 00 01
704 00 00 29
688 00 09 64
711 00 25 96
721 00 07 65
722 00 07 38
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720 00 13 31
794 00 21 60
896 00 00 41
893 00 00 97
795 00 14 65

MINISTRY OF PETROLEUM AND NATURAL GAS

NOTIFICATION
New Delhi, the 22nd June, 2026

[T, &. ST -13011(26)/8/2026-s0Fa frue-froastt (3-56556)]

T FOIT, SET g9

S.0. 3376(E).— Whereas, it appears to the Central Government that it is necessary in the public interest that
AM-216 TO EX.GRPL (6" DIA) in Gujarat State should be laid by Oil and Natural Gas Corporation Ltd.

And whereas, it appears to the Central Government that for the purpose of laying the said pipeline, it is
necessary to acquire the Right of User in land under which the said pipeline is proposed to be laid and which is described

in the Schedule annexed hereto;

Now, therefore, in exercise of the powers conferred by Sub-section (1) of the Section 3 of the Petroleum and
Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962 (50 of 1962), the Central Government hereby
declares its intention to acquire the right of user therein;

Any person interested in the land described in the said schedule may, within twenty one days from the date on
which copies of the Gazette of India containing this notification are made available to the general public, object in
writing to the acquisition of the right of user therein for laying of the pipeline under the land to Competent Authority,
Oil & Natural Gas Corporation Limited., (Ahmedabad Asset), Office of the CGM (C&M), Ilird Floor, Avani Bhavan,
Chandkheda, Ahmedabad-Asset-380005 (Gujarat).

SCHEDULE

SI. No. | Name of the Village

Survey/Block No.

Acquired Area

Hectare

Are

Sg.Mt.

1 2

3

4

5

6

AM-216 TO EX.GRPL (6" DIA)

Taluka : Daskroi

District : Ahmedabad

State : Gujarat

1 Dhamatvan

138 00 00 44
137 00 21 27
135 00 01 04
134 00 13 26
133 00 22 62
140 River 00 47 78
175 00 00 57
182 Asphalted Road 00 03 42
180 00 36 94
181 00 00 01
187 00 35 74
188 00 12 16
201 00 56 19
190 00 02 17
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Dhamatvan 203 00 10 12
202 00 16 79
206 00 34 81
324 00 00 57
323 00 32 73
325 00 10 66
412 Road 00 06 17
401 00 23 14
400 00 22 12
399 00 11 11
410 00 13 94
398 Govt 00 10 73

2 Gatrad 411 00 28 88
424 00 13 51
423 00 11 08
422 00 05 92
414 00 66 74
461 00 20 08
460 00 23 06
469 00 26 02
470 00 01 65
472 00 32 71
479 00 03 66
478 00 14 79
477 00 00 01
484 00 00 35
485 00 22 75
476 00 00 39
486 00 30 53
487 00 04 68
490 Road 00 03 25
510 00 07 92
491 Gaucharan 00 00 01
492 00 10 35
507 00 11 79
508 00 27 01
503 00 57 09
499 River 00 13 41
693 00 03 73
692 00 30 80
691 00 09 28
703 00 01 63
689 00 12 02
702 00 03 16
710 00 00 01
704 00 00 29
688 00 09 64
711 00 25 96
721 00 07 65
722 00 07 38
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Gatrad 720 00 13 31
(Contd...... ) 794 00 21 60
896 00 00 41

893 00 00 97

795 00 14 65

[F. No. Expl-13011(26)/8/2026-EXPL-PNG (E-56556)]
REGHURAM KRISHNA, Under Secy.
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